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 (Vili)  NEED  TO  WITHDRAW
 THE  ORDER  REGARDING  CURTAIL-
 MENT  IN  PRODUCTION  OF  SMALL
 PACKAGES  OF  VANASPATI.

 SHRIMATIL  PRAMILA  DANDA-
 VATE  (BOMBAY  NORTH  CENTRAL):
 The  Vanaspati  Directorate,  Ministry  of
 Civil  Supplies,  Delhi,  has  issued  a
 notice  to  the  Vanaspati  Manufactures
 ordering  them  not  to  exceed  90%  of  the
 production  of  small  packaged  Vanaspati
 achieved  during  the  period  November
 1981  to  October  1982,  This  order  is  to
 come  into  force  from  1-9-1983,  just  prior
 to  the  festival  season  when  the  demand
 for  small  packed  Vanaspati  goes  up  by
 40°.

 As  a  result  of  this  order,  Vanaspati
 packed  in  packages  will  be  800  tonnes
 1655.0  than  that  produced  last  year  and
 create  artificial  scarcity  resulting  in
 black  marketing.  This  package  was  the
 only  protection  against  adulteration
 price  manipulation.

 Government  has  admitted  on  the
 floor  of  the  House  that  unscrupulous
 elements  and  mischief  mongers  have  been
 either  adulterating  Vanaspati  with  beef
 tallow  and  other  Unhygienic  oils  or  beef
 tallow  is  being  sold  as  loose  Vanaspati.
 Though  the  Government  has  restricted
 import  of  beef  tallow,  it  has  not  been
 able  to  totally  confiscate  the  stocks  of
 beef  tallow  which  have  found  their  way
 in  various  markets.

 A  number  of  consumer  organisations
 are  demanding  withdrawal  of  this  order
 which  is  detrimental  to  consumer
 interests.

 ।  would,  therefore,  request  the
 Government  on  behalf  of  the  housewives
 of  this  country  to  immediately  withdraw
 the  order  and  save  consumers  from  black
 marketeers,  hoarders  and  adulterators.

 SHRI  KRISHAN  CHANDRA
 PANDEY  (KHALILABAD)  :  1.  Chair-
 man,  Sir**

 MR.  CHAIRMAN  ;  Whatever  you
 have  said  is  not  to  be  put  on  record.

 **  Not  recorded

 Kindly  listen;  this  can  be  taken  up
 separately,  not  like  this...  You  have  to
 go  according  to  the  rules  that  exist,
 This  will  be  taken  separately,  not  now.

 (ix)  NEED  FOR  REVERTING  TO
 THE  ARRANGEMENT  50८  rr5
 SUPPLY  OF  L.P.G.  TO  PATNA  FROM
 BARAUNI  OIL  REFINERY.

 श्री.  रामावतार  शास्त्री  (पटना)  :

 सभापति  महोदय,  इंडियन  आयल  कारपोरेशन

 की  गलत  नीति  के  कारण  पटना  नगर  में  गैस

 की  वितरण  व्यवस्था  अस्त-व्यस्त  हो  गई  है  ।

 पटना  नगर,  दानापुर  और  पटना  सिटीਂ  के

 35  हजार  से  अधिक  गस  उपभोक्ताओं  के

 सामने  भीषण  गस  संकट  उपस्थित  हो  गया

 है  ।

 पटना  शहर  में  पिछले  महीने  तक  गेस

 की  सप्लाई  बरौनी  तेल  शोधक  कारखाने  से

 होती  थी  परन्तु  अब  राजधानी  के  सात  गेस

 वितरकों  को  बोंधाई  गांव  तेल  शोधक  का  रखाते

 से  गस  की  सप्लाई  का  आदेश  दिया  गया  है  ।

 फलस्वरूप  पटने  में  बोंधाई  गांव  से  गैस  आने  में

 एक  सप्ताह  का  समय  लग  जाता  है  |  जुलाई

 माह  से  पूर्व  बरौनी  तेल  शोधक  कारखाने  से

 पटने  के  गस  उपभोक्ताओं  को  गैस  की  आपूर्ति

 होती  थी  |

 भारतीय  तेल  निगम  की  नई  व्यवस्था  के

 कारण  राजधानी  के  गस  उपभोक्ताओं  को

 गस  की  आपूर्ति  गत  एक  महीने  से  नहीं  की

 जा  सकी है  ।  इससे  लोगों  में  घोर  असंतोष

 व्याप्त  है  ।

 गस  संकट  का  लाभ  वेंडर  एवं  अधिकारी

 see  रहे  हैं।  जब  तक  गस  की
 होने  वाली

 सप्लाई  के  लिए  वे  उपभोक्ताओं  से  मूल्य  से

 अधिक  पैसे  वसूल  कर  रहे  हैं  ।  कम  से  कम
 दस  रुपये  ओर  किसी-किसी  मामले  में  इस  से
 अधिक  रकस  वसूली  जा  रही  है  ।


